198 Written Answers to [RAJYA SABHA] Unstarred Questions

Daily drug therapy for TB patients

101. SHRI S. THANGAVELU: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether it is a fact that Government has decided to start daily drug therapy
for TB patients in 100 select district in the next few months, if so, the details
thercof;, and

(b) whether it is also a fact that this new treatment protocol which involves
shifting from the current thrice a week dosage is being opted for, after experts have
found the current system ineffetive and also a possible cause for MDR-TB?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) Under the Revised National Tuberculosis Control Programme
(RNTCP), it has been decided to provide first-line therapy for Tuberculosis by
providing drugs on a daily regimen in 104 districts of the country, on a pilot basis.

(b) RNTCP has adopted the intermittent treatment regimen since inception of
the programme, which has been effective in consistently maintaining the desired
programme objective of 85 percent cure rate among new smear positive TB cases.
However, the position has been recently reviewed by an expert committee set up
under Director General, ICMR, which, after consideration of currently available
evidence, recommended to undertake the pilot of daily regimen for first line anti-TB
treatment under RNTCP.

Central assistance for eradication of blindness and leprosy

$102. SHRI RAMDAS ATHAWALE: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the Central grant-in-aid made available to various States including Maharashtra
for the eradication of blindness and leprosy during the current year;

(b) the amount released for this task so far during this year, State-wise; and

(¢c) whether Government has issued any guidelines on the utilisation of the
Central assistance or grants?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) The details of Central grant-in-aid allocated to various
States including Maharashtra for the National Programme of Control of Blindness
and Leprosy Programme are given below:

TOriginal notice of the question was received in Hindi.
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(} in crore)

National Programme of Control of Blindness (NPCB) Leprosy Programme
161.00 35.50

(b) The details of amount released to the States under the NCD Flexi Pool
including NPCB and Leprosy Programme so far are given below:

(X in lakh)
Name of State NCD Flexi Pool including NPCB  Leprosy rogramme
Madhya Pradesh 2681 87.50
Rajasthan 2704 36.00
Daman and Diu 35 11.34
Haryana - 26.50
Punjab - 56.25
Delhi - 51.51
Puducherry - 4.74

(¢) Government has issued Programme Implementation Plan (PIP) guidelines for
use of the Central grant-in-aid for implementing various programmes including these
programmes.

Check on adulterated food items

103. SHRI ARVIND KUMAR SINGH:
SHRI NEERAJ SHEKHAR:

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(a) whether Food Safety and Standards Authority of India has found more than
permissible level of lead and monosodium glutamate (MSG) content in Nestle's Maggi
noodles and presence of detergent in Mother Dairy's milk samples, if so, the details
thereof;

(b) the details of action taken by Government in this regard;

(c) the details of other food items which have been found unsafe for human
health; and

(d) the details of stern measures Government would take to check adulterated
food articles in the country?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) As per reports from the States/UTs, samples of Nestlé’s



